Name of Corporate Debtor - Rainbow Denim Limited (In Liquidation)
Date of Commencement of Liquidation 12-Apr-22
List of Stakeholders as on 16-Jun-22
(Amountin Rs,)
List of secured Financial Creditors
Details of claim received Details of claim admitted A t of A t of
Whether KICIEE Amount of ar:?/?‘rL:Stuoal Amount né?;r;] °
S.No Name of Creditor Date of A t Amount of claim | Nature of getcurm; Deta"iOf Amoudn’tt) u tota;l f contingent] dues, that | of claim under Remarks, if
Receipt moun admitted claim interes security covered byl amounto claim may be set | rejected | verificatio any
relinquishe interest guarantee claim off -
d? (Yes/No) admitted
1 ﬁf:ﬁ;sdcare & Reconstruction Enterprise | 5 55 | 2,539,107,713 | 2,530,107,713 | Secured Yes | Refer Note 1 - | 9331% - - - -
2 E‘:T'fi't‘;"giss Asset Reconstruction Company | o5 \iayv.22| 182,004,065 | 182,004,065 | Secured Yes | Refer Note 2 - 6.69% - - - -

[ Z72T 111,778 _2.721.111.778] | - | 100.00%] - | - | - | - |

Note 1 - (a) Mortgage of land admeasuring 195 Bighas 02 Biswas in Village Chaundheriwith all building and structures thereon and all plant and machinery attached to earth.
(b) First pari-passu charge on the current assets situated at Derabassi.

Note 2 - (a) Mortgage of land admeasuring 195 Bighas 02 Biswas in Village Chaundheritogether with all building and structures thereon and all plant and machinery attached to earth and permanently fastened to anything
(b) Entire movable assets of the the Corporate Debtor, both present and future.



